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Furthcr, Hndr has been permutied as an
alternative mediun b sides Lnglish, for answer-
g Issay and General Knowledgde papers at
the Assustants’ Grade Fxamnanons conducted
by the Trnion Puthic Service Commission
since 1964 From 1971, candidates appearing
i the Stenographers’ Exam nation have also
been permmitted the option to write answers to
the Guneral Knowledge papers ard to take
shorthand tests cither 1n Hindi o1 1n English

Government as well as the Union Public
Service Commission are anxioas for the speedy
mmplementation of the decisions embodied in
the Official Tanguages Resolution The pre-
prratory work 1nvolved 1n the introduciion of
the various Indian languages as a] ernative
media 1 the Commission’s examinations 1s
however stupendous 1n volume and intricacy
All the same the Commussicn are proceeding
with the preparatory work ]

12 NooN
FAREWELL TO RETIRING MEMBERS

MR CHAIRMVAN Lvery two years one-
third of o1r Members retive and fresh elections
take place This ime 69 Members are retiring
on the 2nd of Apr1 Many of them may come
back 1 wish to bid farewell to those who
may not return

An essential condition for ensuring the
success of democracy 1> toletance for the other
man’s pownt of view and the will 16 understand
1t In Parhament we are enabled to realis=
the full implication of this quality The whole
nation 1s watching us aud a great respoasb lity
devolves on us to see that we do not o any-
thing which migh+ bring discredit to Parlia-
ment or set a wrong example for the people
I am glad to say that I have found that Mem-
bers have always tried to mamntain the digmty
and decorum of the House cxen when passions
were high and strong feelings expressed vehe
menly I am thanlful for the courtesv and
cooperation extended to me Ly one and all 1n

this House

Parting 1» always s['ld, but those Aembers
who are retiring arc entering a wider sphere of
activity where the opportunities for service
and constructine work are vat The know
ledge and expenience of the problems ot Govern-
ment acquired by them during then term of
membership will stard them in good stead
We w.ll cherish the memory of their association

[RAJYA SABHA ]

retiring Members 116

I wish them well and offer thum our good
w shes,

Madam Prme Minister

FHE PRIML MINISIER (SHRIMATI
INDIRA GANDHI) + Mr Chawrman, I think
1t 1s really the task of the I cader of the House
to spcak

MR OCHAIRMAN T wil! ca'l bim after-
wards

SHRIMATT INDIRA GANDHI  Sincel
am hcre, T should like to say just two or three
words 1 fullv support the sentiments which
you have expressed regarding the hon Mem-
bets who are reuring from this House, We
have workid together for seweral years and I
should like to thank them all for the coopera-
t or which they haie given me During this
time there have certainly been several acri-
monous moments but I think by and large,
the functioning of this House has been har-
monious and smooth Now many of these
Members will not be retuining I sincerely
hope that wherever thev go, they wi'l snll
tale 1ntirest i public affans  They go from
here now as eldcr statesmen, as you sad, with
new experiences, having seen d fficult periods
1s well as smooth times and 1 hope that they
wull, 1n their differcnt States, work for the
smoother functioning of our domocracy, for
the unity of the countiy and for the strength-
cening of the people so that we are all together
able to meret the challenges which confront
us We have passed through a difhcult year
but T don’t think 1 am exaggeraung when I
say that I feel that this vear 1s gomng to be a
far more difficult one although pcrbapsin a
different way  So I hope that even though
many of the Members belong to Opposition
parties, they will give some thought to the
tremendous  problems  which  confront  out
country, the grcat challenge which we tace
In criaung a new society e can work to-
gether 1n spite of our differences and even
somelimes opposmg points of view to crcate a
better hife for all our people I gune them all
out good wishes.

THE I1ADER O} THE HOUSE (SHRI
T"MASHANK AR DIKSHIT) Mr Chair-
man, Sir, as you have rightly said partings
arc sad and T do carry a feeling of sadness, but
I think 1t 1s the purpose and funcuon of leaders
of opimon and Members of this House to

make partings as pleasant as [ossible, Thus 1s
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aery unique House. 1 have attended meetings
of Assem!lies in the States and 1 have al.o
scveral times attended the other House, the
Lok Sabha and I cannot forget—and I think
history will record—that the Rajya Sabha
has functioned in a most unique mauner in
historv. It has heen a House of many moods—
changing moods. Two great teachers presided
over this House and they treated most Members
as children in school and 1 think o1 many
occasions Members also reciprocated the <enti-
ments. Sir, we have had occasions when
Members had exploded in righteous anger.
Our friend Mr. Bhupesh Gupta and other
filends who felt that something wiong was
said or referred to had stood up for their rights
These ate occasions to be remembered’. There
are occasions when on small matters we have
spent so much valuable time helping in the
understanding of human nature and there are
other occasions, memorable occasions, wh=n
impottant Bills and Resolutions which nor-
mally would have rcquired days had heen
passed in hours if not less than an hour.
These are matters of which we should be proul
and I think we all share this pride. Sir, I
have been here only for ten years or so; som:*
might have been for six or for twelve years, Tt
is a very small part of our lives. There ate
many other fields and occasions where we can
cocperate and share the joys and sorrows and
experiences of private and public life together
and we need not take a tragic view of the
matter. 1 do hope, as the Prime Minister has
rightly said, whether we are in this part of the
House or in the other part of the House, thore
are certain basic corrmon heliefs which every
partiotic Indian shates and I believe in theee
matters we will continue to be as good {tieads
as we have beer in this HHouse. T associate
myself heartily with the sentiments expressed
by you and by the Prime Minister.

MR. CHAIRMAN : Mr, Gurupadaswamy.

off fawaT T| (ITT 9IA@): A4, T
A A e g, ugs a1 faerg 39 s W
Atwr AT |

MR. CHAIRMAN : Then I wanted to call
Mr. Sinha.

SHRI
(Bihar) :

RAJENDRA PRATAP SINHA
I am also retiring.
SHRI PITAMBIR DAS: So you have

no other choice except caling me.
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sraxeiim @Ay wgEd, &9 dr gx e
are gw = g At Ay faard @ 3 &)
ERGH 5y Lvay loud has a silver lining, 3
g1 g7 g w7 W F3 A aifeai &
T W) & 2 fawfag adar & aw
Fadt qdf & fagrea, andl Araad, s9d
FIAFT 39 qF A0 7 997 937 § @ &,
93T o qg &, HIFHIT FY AT F IAT AT
AW §, AAT-HAT qIG F I glETHIT
4 wIT T 2, 3T g9 ¥ wa-fafawar
211 Earanfas & 1 9%g uw a4 fEe sl
qHY 2, f99F $97 39 939 ¥ g9 99 0F-
a3 & A%q 2, @iar =ifgw ek @w
T FAT T W ST g 1 6 AT TH HET H
439 & 13 FUT ZHA TET FT FOAFTET A ST
TR fEar IAF1 3T FX A FLT AT THAT
¥ fr 9197 wagT A gAA T FI AMqET
T ITHET GEAIA Ag W AgEar 47 H
gazar g {5 ag @a¥ a3 FEEA @
fpey «ff @zeq w1 T AT @A I
39 a7 {79 ggF3 @1 g & fedr @ A
T ¥ F AR AT AR AT G 95 TG
arr gaw oy ¢ fovwr famec ¥ @
51 H3 AT ATGAT § | 4T 1TAATE g
st anrar @rgd 79 F@F & afeq ¥, o
F1 gAI-HHT 9% IUAT  Ggd ITAM @I
2| HTAT FET FA GRS G JS ATEd
F 1 gudr g F fog fome wEw
FI 8 | @EUTE 18T F (SR g9 a7
§ fecft @A & A@ @AWW gell
gaeat F1 77 N foar &1 6T zuz AR
AreT urp g sqrsa off & —qaaTaeaTdy
ared, T avg ¥ giex fag At § o
Aty faer & 1 7 97 fifFaam | Seo
To ¥gAZT ®ga 1 AT A1 gH SE
FET | F-FET URATUAT F1ga a7 Y
A1 AT TET FIAN | AT T T AW 3§
faa#Y ‘q17 FEx-ARg 9T W A AT
TR | UASKATT (AT A FV AT S A1,
AT ASA ATITT ATET &1 AT A AT TE
99 T4 21 AFAT | T TG A ATA 7

Il
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[t diqraaz g |
WRISAH Y @ o AAA A AL
qF q1T & | IAFT gW (R @ FX
3, amwr Amy o alfaars IF ® IFEIE
agqd gidl & g ) o947 IF |37 F1E-I0
EISY $gT @1 2 ) g9 fAn 9 av 7@ e
LT ¢

“AE ART LA QA AR FHR FATH,
gAY st Fifear g @ie F7 g€ qraqr (7

T W & grg § nd griaar w@
faers 2ar g1 .

THE LEADER OF OPPOSILION (SHRI
M S GURUPADASWAMY : Mr Chairman,
Sir, words fail me to express my gratitude to
you and to the hon Prime Minister and the
Leader of the Hcuse You have been verv 1nd
to us, Sir, 1in placing on record vour feclings on
this occaston ol departu ¢ You have rightly
said 1t 1< always painful and difficult to depait
Particularly 1t 15 so when wc have to depart
from iriends with whom we Fad long associa-
tion  Spcaking for mysclf, Sit, I have bLeen in
this ITouse for nearlv twelve yeais, and the last
six years have been very eventful to me [ have
served 1 the Government {« r some ume during
this period vcry Joyally I have al<o served (he
Opposition to th hest of my alulity and 1 ha ¢
fulfilled tb s dual roles 1n my own humble
way [Iam not sure whether my fricnds have
the same feclirgs as I have towards then  But
they havc alwavs resp cted each other I be-
lieve, in Parliament respect counts By giving
respect  to others we can also get respect from
them WWhatever may be tl e differences, wha -
ever may he the divergence 1n opinions between
friends and friends, T think 1t 15 the fact of giv-
g respect to the other that yields good results
That 1s my cxpertence Sir, veu have been very
hind to me n parucular I always tricd to
becwse 1

avold embarrassing vou lways
felt that by trying (o avoid embarrass-
ment to you, you will also wnot embarr-ss

me ‘That 15 how we conducied ows lies
Sumebody powmnt d out to me, T thmk Mr
Nawal Kishore You are not fit to he a 1e 1
Opposiion Memb r Jecause you aie too s It
and tvo modest > T dono k ow whether that
can be taken as a tribute tome, hut the fact
remajns that you, Sir, m particular hav been
very k1d and the Leader of the House hastcen

¢
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good a1 d nice  ITe has been clfectne by bemng
sutlent There was always a friendly rapport
between him =nd myself I have always had
good trcatment at the hands of the Prime
Minister I have seen her at very close quarters
and even fiom a distance So far as T am con-
cerned, T do not carry any grievance about her
because she has becn treating me cxtrewnely
well

I wotld be failing in mv duty 1f 1 do not
pay my complim nts aud my apprcciation to
my good fiiend on the other side, Shnn Om
Mehta He has been veiry fiiendly and effective
Many a tim= I wanted to fuiction as an oppo-
sitorust but he has disarmed me Ly his talks,
coodwill and kind approach T thinh we have
got a very fine Whip in him VWithout usiag the
whip he has been very effuctive 1ndeed

Sir, I wall aiso be failing in my duty 1t I do
not place on rccord my appreciation of the
manner 1n which the Scerctarat s run by Mr
Banerjee 1 had an iphling of this abilities and
I came to the conclusion that we have in him a
man who s always helpful to Members of
Parliament here who will always iy to solve

h o difficultics and make available the Secre-
taisat for whatcver work that Memt ers want to
do 1in this House

Sir, las ly T wi'l also be farling an my duty
i T do not expiess my appieciation to my other
collcagues here, the leaders of the other oppo-
stuon parties a1 d friends who are retiring along
with ~.e They have buen very good 1o me
During the last two or thrce yems our associa-
t ons have been very fruntful

May 1 say 1n the end that the Prim~ Mins-
ter has tihen on herself the great responsibitity
of tunutng the shup of State ® Shc has bien
trying and sti.ving to briig about rapid social
chai g~ and econcmic transformation She 1s
trving 1n her own wav to intioduce radical
measures radical programmes 1 would like to
wish ter well in her effort  Ard 1 would like to
say that uader hert leadirship ard with the
cooperaticn of all friends here, the ship of State
may have a smooth sailine 1n future

In the erd may [ give mv greetings and
good wishes 1o vou, Sir, and through you, to
the other Members who are 1euring along with
me and also to such of those Members who have
ot a further period of umec to serve this
ITousc ?

SHRT RAJEND'RA PRATAP SINHA M,
Chauman, the hind ard generous words and
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feelings expressed by you Ly the Prime Minis |
ter and the Leader of the House in apprecia-
ton «f our work and contribution 1n this
Hovse are really heart warming Sir, 1t 1sa
matter of gieat satt faction that our endeayour
inths Hou e m solving the vexed problems of
the country has not only be n apprcated but
las been found useful by the leaders of our
countiy  Sir, we are particularly gratelul to
you for all the mAulgence that vou have shown
to s for all the gu dince ard help that you
have given 10 us There might be mome 1ts
when, n the hea of excitement, you might
have found us tuibulent , you might have found
Us usit g expressio s not worthy of this Houce
But, Sn, as a great Presiamng Officer, you
rever tost eawlibrium, gertler essand aboye all,
sense of justice and hurmour, which 1estored
¢ I'm ard cheer 1nthis Hovse

Suyou are the custodian of tne 11ghts and

privileges of not only this House but alvo af our
own rights and privileges T krow that Y
have quardcd oar rights and privileges so z a
lously that at simes 1t may have become cmbar-
rassing to the Ticasury Benches You hase
been particulatly kind and aff cionate to m-,
ard 1 shall cver trensure vour kindness to me

Sir, I have tte honouw and prvilege to be
as ociated with this Hous» since 1ts very incep-
uon T have had the rare privilege of woik ng
with the great pathamentarians of our genera-
tion, and I have learnt a lot from them, 1
have ennichud the canvas of my knowledge,
learning and scholarship and I am very grale
ful 10 cach and every Membai of this House
for giving me due consideration and kindress
whether I spoke fiom this side of the House or
from the other side of the House during all
these years THave been sityng mn th s House

Sw Rajya Sabla 1san intcgral pait of the
Parlisment of Indir We represent the States,
ard we ate supposed to be the custodians of the
interests of the States No doubt, we are  But
my twentyv years of cxperience }as shown that
our approach 10 the problems had one over
tiding considerntion, and that was national
good The country s interest always took pre
cederce over the 1aterest of the § ates, and we
a'ways lool ed tpon the problems and mterests
of the States from a national angle Sir 1n
some quart rs doubts have heen expressed wi h
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regard to the uscfulness and effic iey of a second
Su, these v enty years
have amply demrons rat d the wisdom of the
foinding fathers n creating thie House The
debates 1n this House have been complemen-

or 11 viang chamber
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lary and supplem nfaiv to the debates i the
other House and T am sarc both the Govern-
ment aud the parties have always welcomed an
opportunity which this House provided to give
a sccond look or a second thought, to the
varous problems 1 am sure both the Goveru-
meut ~nd the parties have fuund this exercise
worthwhile for mature consideration and ripe
wisdom

Su this House could take a yustsfiable pride
that 1n an hour of crisis we gave to the country
a Piime Minister who s claimed today not
only a gieat Prim« Minster but an outstanding
lcal r of ma kind, a towering personality, who
h1< not onlv biought glors to this land of ours,
both 1n battle-ficlds and in peace, but who has
established that India 1s the first and foremost
i providing 1chic and succour to the suffering
humanity

Sir, I retire with a sonse of fulfilment that in
these twenty years India has made remarkable
progres 1in all fi 1ds of activity She has grown
from strength (¢ strength and, above all, under
the mspiring lcadership of the Prime Minister
w have achievcd asense of unity, a sense of
wnfegratior ani a sense of resoluteness and,
obove all, a <cnse of s If confidence which has
niver b en so amply measured in the pastin
this country

Sir, T retire with a tesol e that T shall place
ar the disposal of my country all thatI have
lcarnt and gain d 1nthe last twenty years T
r tire with a <1 sc of ¢ mmument that T shall
conuinue o seive this country witn the same
zel as Tsarved this country through the forum
of this 1o 15

Before I sit down 1 would like to pay my tri-
bute to thr nspiring leadersh p provided by the
1 eader of the House, Shr1 Umashankar Dikshit
He may not hue the flare but he has sound
w sdom and s 1nexhausuble patience I have

always admared

Sir, T must also cay a fcw words about my
yong friend Shi1 Om Mehia He has 1aken to
this job of th Deputy Chief Whip as ducks
take to water If we are gong to miss any-
thirg it 1s the warmth of his friendship because
he looked after us not only 1n this House but
1 all walks ol our life, and belp~d us rot only
m g matiers hut also 1 small matieis His
hcnming face v'ways i armed us and we shall
ever cherish his momory

Sir T would like to offer my appreciation to
the d fhialt job performed by the Sceretary ot
thys House  We always went to him  whenever
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we were in doubt alout the mnterpretation of the
Rules of this House becausc he 1s a matter i
proccdure  Sir, T can tell you that we would
not have acquued all that knowledge and
experience it dealing with matters that came
mn this House, we would not have grown as
parliamentarians, but for the as-istance that
we got fiom the Secretary and the Secretariat
and the facihities that were available to us at
very short notice thit enablud us to take pait
1n the proceedings of the House effectively

Sir, before T sit down I would Like tosay a
word about the Press The Press 1s the ev s
and ears of the nation Thev kcep a wath
over us and the proceedings of the House and
they 1nterpret (he proceedings to the nation
They hate a dual responsibility—to the nation
and to thiw House Axd I must say, Sir, that
the press in India has discharged 1ts responsi-
bility of grving justice both to the country and
to this House and to its Membcrs n an admu-
able manner Sir, as you have said and also
the Prime Minisier and the Leader of the
House have said, parting 1s always sorrowiul
But we part to-day with cheer and joy because
we ave going to the wider world with all your
good wishes, friendshup and blessings, Thank
you

SHRT DAHYABHAI V PATLL (Gujaiat)
Mr Chairman, Sir though I am not among
those who ar~ retirine, T am grateful to you
for allowig me to associate myself with the
feelings that fell from the mouth of the Prime
Minister and the Leader of the House about
a word of goodbve to friends whonmt we will
not see in this House, som of them very
eminent 1n thair own sphere, who have made
themselves very useful Surely I look upon
my years 1n the Rajya Sabha as years of a new
type of education When I came here, Sir, [
came with three of my former teachers at the
Guyarat Vidyapeeth as myv colleagues So my
education was sort of contintung Then I had
the privilege of being here withh two enunent
teachers who vpresided over thus House All
this has been a pgreat education for me as, I
am sure, 1t hac been for many others Tt
would take a long time to mention mndividually
the manv ftiends that I have made here
Though I have always been stting on  he
Opposition, that has not prevented e from
raking {riends with mny people who have
at on the Governmcnt tenches, who hie
ccupted high postions and 1 hope to continue
1 the same way because we are workiug for a
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commor purpose If a dumocracy has to
succred 1t has to hav~ an Opposition  Thete-
fore, 1 the Constitution of one of the great
countries of the world today, we see a provision
for appointing members of the Opposition 1f
they do not come 1n by election I will not
say more I will only wish the friends wno
are reinu g a happy life, a useful life of service
to the country

SHRI BHUPLESH GUPTA (West Bengal)
Sir, I assouiate myself with the sentunents
that you have cxpressed and abo the <enti-
wents cxpiessed by the Prime Minser and
by the Lcader of the House whose spiritual
presence, if not physical, 13 alwavs interesting
tous We helong to a House which retires
one-thud of 1ts Members every two vears but
never retires itself  That 15 3 dichotomy which
has created many pioblems some of which
are worrying us, some of which are notso
worrying us Nonetheless, when old friends
leave us, we feel sorry We feel like hidding
farewell, not only that, we wish them well
This 15 what we arc doing now

It would be hypocritical on mv part even
on such an occasion 1f I want to make out as
1f we had no serious disagreement, ncompat-
ible 1deas held by us  We are here representing
diff 1ent social and political forces 1 the
country We came here not as il we were
coming to a club or to an evening partv = We
came here to fight for the cause of the people,
for the masses, and naturally we arc in con-
flict with those who are on the other side
ideclogically and politically It goes to the
credit of this House that this conflicting social
life, yust and unavordable, has been rightly
rcflected 1n this House at every ciitical stage
But that doues not mean that we have culu-
vated animosity with each other or we have
been personally offensive to our fr1 nds who
are reming If per chance we had caused
any offence to anybody, here 1s an occasion
and I will not heatste to tender my uwondi-
tion I and absolute apology

(Int rruption)

SHRI M N KAUL

Not necessary

SHRI BHUPESH GUPTA
fight on different sdes of life

After all, we
We {izht for

causes believing them to be trur Tn that
p 1~on1l equations should disappcar wn the
backgyround m the heat of fighting  But none

the Iess we have human spirit Tt s 1 nntter

of joy to recall that in the last twenty years
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that T have Deen in this House—since the
inception I came here to find out where I
should sit and I sat there in that place where
Mr Gurupadaswamy 1s siting now 1 have
been a lhittle demoted today, but my demotion
has not meant my resign=tion to fate I think
we should continue to fight—since those days
we have built up mn this House a svstem of
human affection, a system of human sympathy,
we have cultivated friendship amongst us
and that has been an enduring contribution
to not only the collective, that 15 n this
House, but also 1t I may cay so to this -
I have my views on Rajya Sabha
T am one of those whn would be glad 1f this
Sabh i is no longer therie But then today s not
the occasion to raise this thing  All th  same,
since we are heie, we try to make the best
of this House And that 1s what
been doing Many of the friends will  be
lewning , some of them aie returming to their
charge, they are trymg to return to thar
charge and we welcome them Others will
Lot com¢ back T have no doubt i my mind
that wherever they are, they w.ll fight for the
cause of the peop'e and naturally my svm
patlics will he particularly with those who
shall be fichting for radical changes m our
social and pohtical Iife It 1s useless for me
10 extend and advance sympathy and support
to everyone Irrespective of the causes he fights
for But as friends and colleagues 1 this
House certainly our affection goes with them
wherever they are That 1+ our tradition It
15 10 the occasion to uticr words of praise
about you, Mr Chairman, Sir  After all you
are not retming Therefore, I do not sy any-
thing about vou But permut me only to say
a few words about my colleagues who are
gomg Among them are many people Some
ave lawyers, some Jurists, some men of literature,
All are politicians,

stitution

we have

some pohiticians, ans so on

I beheve But some on'y by accident may
be so Tach of them has contributed 1n
his own way n bulding up the traditions

of this House Personally, 1f you ask me, 1
have been perhaps privileged to have a hittle
indulgence from them and what s more a
great deal of ther affection and friendship
which I chersh In all my 20 years in this
House I have recewved abundant affection
from my colleagues and those who are going
today also belong to this category They go
from tlus House leaving their friendship,
kindness, affection and consideration for us
Tt will be our endeavour, at least at human

level, to reciprocate that kindness and affection
?
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that they have shown to tne and other
coll agues It 15 impossible for me to name

individuals Then I will be guilty under tle
Coastitution of discriminating against some
It will not be pussible for me 1o name all the
72 Members within the time at my disposal
But collectively and individually, they have
all contributed magrificentlv to the working
of this House Ssme have contuibuted in a
po itive way, some have contributed mn a
negative way, some have contributed by fighting
and thus making people Iike us also fight All
good to them lhey go with our blessings,
support and syn pathy [hey can carty with
them our deepest fellow feelings, sympathy
and comradcship

SHRI A D MANI (Madhya Pradesh) -
M: Chairman 1 wart to thank you, the
Piime Manaster, the Leader of the House and
all other friends who have expressed warm
sentiments about the retirng Members I came
to this House 1n 1960 1n the days of Jawaharlal
Nehru and Govind Vallabh Pant I am glad
the second genrration 1s at pie ent 1n this
House It will bc our ines nnablc privilege to
recall to this H use how the Parliamentary
Iife of the prescnt Prme Mimster of India
started with her election to the Rajia Sabha
Then she became the Information Minisier
But in the days when I came there was a
miscellany of Oppositton 1 am not usung
that expression 1n any derogatorv sense
was the wrresistible

There
agreeable and
competent Shr1 Bhupesh Gupta , my good
fric nd Shri Dahyabhai Patel was sutting there ,
my friend Shri R P Sinha was sitting n
those days win  the Opposition benches We
were very small, but all of us had opportuni-
tie o speak almost an every Bill

voc iferous,

T have seen
Rajya Sabha grow 1 power, prestige stature
mnfluence And 1t 1s to the credit of
Jwaharlal Nehru that as a result of pressure
excrcised by this House he agreed to set up
a (ommission to go wnto the charges made
agunst Sardar Pratap Singh Kairon Thisis
a signal achievement of tlus House, because
Constitutionallv 1t was a little encroachment
on the State List The other achievem=nt was
n 1962 When the limance Bill was hrought
heie after being passed by the Lok Sabha, the
very acute mina of Shri Santhanam poimnted
out a drafung mistake 1 1t and he said that
1t must be removed lhe Draftsman, the
Tirance Minister and the Lok Sabha had te
agree to the modification which meant that
there was a mistake in the Bill as was passed
1y the Lok Sabha The Bill was then returned.

anl
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In 1970 when the Princes Bi'l was not passed
on account of a fiaction of a vote, it was
said—as Shr1 Bhupesh Gupta was saying just
now—that this chamber 1s not necessary But
exactly that was the purpose of a revising
chamber, because 1t enahled the Prime Minister
to go to the country and get a massive mindate
for 1adical clianges The purpose of the second
chamber 1s to put alittle break which
m this case cnabled the government to
go to the country and get the verdict of the
countrv on a controsersial 1ssue  Sir, T would
like to say that a reference has b~en made to
the disorderly scenes Sin, after what has
happened in the House of Commons, which 1s
the mother of Parhaments I must say that
even though we have given some work to the
over-worked Marchal and the Attendants 1n
the Lobby 1n dealing with some Meinbers, we
are a bigger Chamber than the House of
Commons 1tself lortunately, the Reporters’
Iable 1s between us and the Ireasury Benches
so that there 1s no room for anyone to go
across, as they can do 1 the House of
Commons, to deal physically with the Members
on the other side But, Sir, 1t s a passing
phase in democracy I would like to mention,
as one who has very often annoyed you by
rasing mv hand on almest every question,
that the Question Hour 1n this House 1s being
watched with the greatest interest 1n this
country Sir, for one question that 7 asked
1n this House about the repatiiation of Indians
from Cevlon, I am still getting letters fiom
the affected persons So, Sir, the Question
Hour in Rajya Sabha has proved effective and
1t can prove more effective and I do not want
to put m a competitive cense of the term n
relation to Lok Sabha

Sz, we had the greatest co operation from
Secretary and the staff and the Lobby Atten-
dants Sir, one of the persent Members, Mr
Om Mehta, was always regarded not as a
Government whip, but as a gocd friend and
counsellor of all of us and nolody could have
managed a very difficult Rayya Sabha situation
when the Government was 1n a minority.

Sir, we aie leaving the Rajya Sabha at a
time when we are sure that a stable demo-
cracy has come nlo existence Sir, Mr
Neville Maxwell, the correspondent of the
“Times” says that by 2000 A D democracy
may not survive 1n India Sir, I am not a
political astrologer Bit, by 2000 A DD the
British monarchy may not be there I am
ecriain about tlus that democratic mstiutions
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will tend to stiy and the Rajya Sabha will
play a very importint part

Sir, Ly hawung sat here for the last twelve
years n this House, we have received one
wrestimable privilege, the privilege of right of
entry 1rto this Pariament, the temple of
democracy, th~ use of the gieat facili ics hk
the Libraiy which are always available to us
We will be visiting our friends 1n the House
and m the Ceniral Hall and have a cup of
coffee or sandwiches ol course, at their expense
because we will be denied the privileses an?
perquisites of the Members of Parliaient at
that time But, Su, we will always keep our
contacts and try tu place our services at the
disposal of the country

Sir, T would like to conclude by saying 2
word of thanks  Sur, the Leader of the House,
Shit Umashankar Dikshit was 2 collcague
of mme 1n the newspaper piofession and
throughout he has brought about a very placid
influence on troublesome s tuauons in this
House  He has brought, as you have brought,
Sir, a vav pateinal influence to hear on this
side ot the House and 1n these days of our
hippy’ geneiation and the ‘women lib’ move-
ments  This paterral influence 15 sometim s
absent 1n the ady ince 1 countries of the world,
but it 1s pres nl here in Rajya Sabha for the
good of the country

Sir, I would say that we are lcaving witn the
ple santest memories of Rajya Sabha and we
will stll continue to wark through ey ry Mem-
her of Paitham nt by scndirg questions which
I would have liked to ash myscil had I been
present 1n the House and aJk them to put the
questions on my behalf to yor Su, we are
going with ha) piest memortes of our association
m the Chamber T had the privilege of «itting
m the Chair as the \ice Chairman of the
House 01 account of the hoour that you did
by putting mc on the Pancl o Vice-( ha rman
and I recewved (o opraration from all sections
of the House and I donot thunk I have offund-
ed any Member of Parliamert by one harsh
word, beeause  Sir tcmporamentally 1 have
always believed that harsh words o not 1m-
press anybody, do not stiengthen any cause
Thank you, Sir

MR CHAIRMAN Yes, Mr Goswam

SHR1 SRIMAN PRATLLLA GOSW \MI
(Assam)  Mr € harrman, Sir, amongst th-
1€ g Members who have spok n now

I am
the retiring Membr whose turm

was the
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shoitest, that 15 five years Sir, T am very
much grateful to you and the Leader of the
House and our able Prime Minister for the
nice words they have spohen T am al o grate
ful to all the Members and the Secrcianat for
therr hindness and corchal assistance  As somr
of my cclleagues have said, Mr Om Meha
has always heen ow guide and friend and
sometime, out assistant alvo, so T alwavs re-
member lnm

Sir T will remember these five vears of my ex
perience in this Ho 1se because th gr atest evnts
have taken place dunng this persod 1 came
here in 1967 and I will Le1ciring on the 2 d
April, 1972, and I am proud that durirg this
periwd I particivated 1 the greatest events that
took place in our coun ry through parliamen-
tary democracy by legislat 0 Qur Frime Mum
ster have made revolutior uy change 1n the
politics of our couniry and 1 ncw base nas been
laid for democratic soctlism Historic cha -
ges are tahing vleace It 1, something like, as |
once sud 1n Parham=n*, a bloodless 1evolutio
through Parliam nt And duriag this perd
1n all stages, I was an actine participant, We
have teen able to natonalise banks and ames d
the Consutution and Lolich Privy Purses
under the courageous leadership of Shrimaty
Indira Gandbr Now,
changes are com ng So I fiel that th s memory
will be 1nspiring to me

furthier revolu onary

As a matter of fact, I had the privileg~ of
followwns three of the greatest leaders of the
world One was Mahatma Gandli  under
whose leadershup I had oaraapated 1 the
Civil Disobedience Movements 01l 1942 1he
next one was Jawaharlal Nchiu under whem
we were agitating for the 1esolutio: on Deran-
cratic Socralism, under whesc mspun e 1 ada
ship we passed the 1esolution on Damnoaratic

socialism 1n Bhubarecwar Sesaon  of tle
Congress Dunng thes  five years T had
the greatest priv lege  of  wotkirg  undcr
the nspiing leadership of Shiunau Indira

Gandhr Tt was a thnllin> oxporence because
1t was during this pernd tlat ths historne
process was started by L r and 1 have followed
her ardently, fervently, s ncorey

Today, dunyg this thnilling expenience 1t
vould have been better 1f I could stay for
another five or six years Rut, unfortunately
due 1o some rteason w'ich I do not ki ow and
over which I bave no control, 1 cannot com
All the same, T am not gowg with 2 hcavy
heart. But I am going with a beavy heart for
my [riends with whom I laie worhed and
from whom I always got Lelp and co-uperation,
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and T will alwivs 1emember them T will
be woihing for the 1ideolory for which 1

ha ¢ been w rh ng so lons that s, democratic
soctalism , that 1s, for truth, for the establsh-
ment of truth, and for tlhat I wili work whether

I remain here or outside

Lastly, sometimes duttg this period T have
b en harsh, verv har h, tosome of my {nends
hete und 1 wa t to apolos.se for that But ]
mili ous I did not carry any
mualice o1 angar Once we went outside we
were friends again My nature s such that
whenever I spcak T speak with all sincenity.
O ce, when Mr.
B! upesh Gupta called me 11 Am rican fuiend
or comdthing 1 ke that [ jumped a1d quarrel-
led—and Le apol g1 d le v today T apologise
to him I have been a co firm~l socialist
anl 1 will be workiny for sociahism  Some
p ol
ag 11st me 1o blickmail m , but that does not
Lyuth will prevail in this woild, and
At present the whole
tru h 15 at work  Sir, wih these words T again
¢xp ces my gmatitude to you and all my friends
and apologise 1 I was som times harsh during
this | extod  Thaik vou

WwWdas nesvet

Mine 1s not a tawyer’s epeech

may blime m¢ sometim s and canspire

matter
I am working fo1 truth

SHRIMAIT YASHODA RIDDY (Andbra
Pradcshy  Sir, 1 am reuning as the House
Loows and 1t 15 very befi ing that when 1
came to the Parliament 16 y.ars back 1 came
to the Ripva Sibha ard T feel 1ss very be-
fitug that T m from the Rajya
Sibha I came very vou g anl I am gowng
bick wot very old T came struzht from the
colleg and ¥ must cc 2fess that tins Parliament
buen of great experierce  and
educiion and the opportunity which Tgot1

retiing

cueer has
will n ver forget  Sir, many people have said
mny things but T must sy that T am going
tack with great exper ence ard a feeling of
pride that in all my carcer of 16 years, whatever
I dil, whatevar Tsaid, I said t with conviction
a mcment with a corvenunce 1
with a pioud 1ccord that T

used  or mi used the
potitical

ar d never for
am also go ng
tave never politicat
powerL Ot fuier dsbip for anything
perconal
onc  memory I will always cherish of ths
House 1this House—the
Chairman, the [ eader, the Prim  Minstcr and
evay Memlbor of this Hovee—treated with the
grcct st aflcction from whichever part or party
he came from

asstire you that whaever ¥ am, I promus

I did not want to cay auytiung bu

Fiery Member

I will ncver forger this and §
AX e ™
‘hat with the same conviction, wi'h the same
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courage, with the same dign tv  with the samre
cleanliness T will serve my country and 1
thank you very much.

MR CHAIRMAN [hank you very much
Papers to be laid on the Table

PAPERS LAID ON THE TABLE

Tae INDiaN TerLeerapH (IITEENTH AMEND-
MENT) RULES, 1971

THL MINISTER OF STATE N TH!
DEPARTMFNT OF PARLIAMFNTARY
AFFAIRS AND IN 'THF MINISIRY O
SHIPPING AND IRANSPORT (SHRI OM
MLCHTA) Sir, on behalf of Shit H N Bahu-
guna, 1 beg to lay on the Table, under sub-
section (5) of section 7 of the Indian Telegraph
Act, 1885, a copv (in English and Hindi) of
the Ministry of Communications (Posts and
Ielegraphs Board) Notification G S R No
1727, dated the 31st November, 1971, publ-
shing the Indian Telegraph (Fifteenth Amend-
ment) Rules, 197! [Placed in Library See
No L1—1665)72}

NOTIFICA FIONS UNDER THE ALL INDIA SERVICES
Act, 1951

THE MINISTER OF S1ATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
IT'HL DEPARTMELNL O PERSONNLL
(SRHI RAM NIWAS MIRDHAY  bir I beg
to lay on the lable, under sub-section (2) of
section 3 of *he All India Services Act, 1951, a
copy (in Lnghish and Hindi) each of the follo-
wing Notifications of the Cabinet Secretariar
(Department of P rsonnel)

) Notification G 8§ R No 1688,
dated the 27th Sepember 1971,
publishing the I'if eenth  Amend-

ment of 1971 to the Iidian Ad
minstraaie Service (Pav) Rules,
1654

(1) Notification & S R No 1689,
dated the 27th September, 19/1,
publisting  the Indian  Admios

trative Service (Fixation of Cadre

Strength)  Fifteenth  Amendment

Regualations, 1971

(m) Notficauon G S R No 1792,
dated the 22nd October, 1971,
publishing the 6th Amendment of

[ RAJYA SABHA ]

on the Table 132

197i 1o the Indian Police Service
(Pay) Rules, 1954

(1tv) Nouficaon G & R No 1793,
dated the 26th  October, 1971,
p Wblishing the Indian Police Service
Fisation of Cadre Strength) 5th
Amendment Regulations, 1971

{v) Notificatton G S R No 1944,
dated the 10th November, 1971
publishing the Indian Adnunis-
trauve Service (Pay) Eighteenth
Amendment Rules, 1971

(vi) Notificaien G S R No 1945,
dated the 10th November, 1971,
publiching the Indian Adminis-
tratine (Pay) Scventeenth Amend-
ment Rules, 1971

Notification G S R No 1946,
dated the 10th November, 1971,
publhishing the Indian Adminis-
trative Service (Fixation of Cadre
Streng h)  Sixteenth Amendment
Regulations, 1971

Notfication G S R No 1947,
dated the 10th November, 1971,
publ shing the Tidian Admimstra-
‘e Service  (Pay)  Sixteenth
Amendment Rules, 1971

(1x) Nouficaton G § R No 1605,
dated the 4th December, 1971,
publishing the All India Services
(Dcath-cum-Retuement  Bencfits)
Second Am~ndment Rules, 1971

(vn)

(vi)

(x) Nouficanion G § R No 37, dated
the 14th December, 1971, publishing
the Ind an Administrative Service
(Pay) Nineteenth Amendment Rules,
1971

(x10 Notification G S R No 38, dated
the 15:h December, 1971, putlish-
ing the Indian Police Serviee (Pay)
Seventh Amendment Rules, 1971

(xu1) Notihcattor G S R No 116, dated
the »th January, 1972, publishing

the Indian Police Service (Pay)
Fist Amendment Rules, 1972

(xim1) Notficabon G S R No 26E,
dated the 10h January, 1972,

publishing the Tndian Admimstra-
tive Service (Pay) Fist Amendment
Rules, 1972

[Placel in Library
for (1) to (x111)].
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